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Nomination of Member to the Delhi Council for
Physiothsrapy and Occupational Therapy.

As per provision of section 3(1)(£) of Delhi Council
hysiotherapy and Occupational Thexapy Act, 1997, Hon'ble
.. .aker, Delhi vidhan Sabha has been pleased to nominate

Dr, Gyan Chand, MLA on the Delhi Council for Physiotherapy
and Occupational Therapy
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